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RAJYA SABHA 

Monday,  the     ISth   December,   1972/27ih 
Agmhgyana, 1894 (Saka) 

The House met at eleven of the clock. MR  
CHAIRMAN  in  the  Chair. 

ORAL  ANSWERS TO  QUESTIONS 

706. [The questioners (Shri V. K. 
Sakhalecha, Shri Lai K. Advani, Shri D. K. 
raid, Shri Jagdish Prasad Malhur, Shri Rattan 
Lai Iain, Shri N. K. Shejwalkar) were absent. 
For answer vide cols. 37—39 infni.] 

707. [The questioner (Shri M. K. Mohta) 
was absent. For answer vide col. 40 infra,] 

708. [The questioner (Shri O. P. Tyai-i) was 
absent. For answer the vide col. 40 infra.] 

.^[DETENTION or WAGONS BY INDUSTRIES 
INPUBLIC SECTOR 

709. DR.   BHAI   MAHAVIR: 
SHRI   MAN   SINGH   VARMA: 
SHRI RATTAN LAL IAIN: SHRI  
O.  P.  TYAGI: SHRI  V. K. 
SAKHALECHA: SHRI  J.  P.  
YADAV: 

Will the Minister of RAILWAYS be 
pleased  to state: 

(a) the total amount of demurrage charged 
from the industries and undertakings in public 
sector during the last three years on account of 
detention of wagons for more than the 
specified time; and 

(b) the steps that have been taken to 
minimise such unnecessary detention and the  
results  thereof?] 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI MOHD. 
SHAFI QURESHI): (a) The total amount of 
demurrage charges realised from the 
industries and undertakings in public sector 
during the last three years is as under;— 

1969-70 ... Rs. 169.50 lakhs 

1970-71 ... „   220.46    „ 

1971-72 ... „    271.68    „ 

(b) To minimise detention of wagons re-
gular co-ordination is maintained with the 
parties to secure quick release of wagons. In 
case of detention beyond free time demurrage 
charges as per rules are levied. The rate of 
demurrage charges having been enhanced 
with effect from 1-12-1972, the position with 
regard to release of wagons is likely to 
improve considerably. 

I The question was actually asked on the floor of the House by Dr. Bhai Mahavir. t[   ] 
English translation. 
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SHRI T. A. PAI: Sir, 30 to 40 per cent of 
the demurrage comes from the public sector 
and it is not a very happy thing. We have 
raised the demurrage both on the private 
sector as well as the public sector and reduced 
the delay in order to see that the utilisation of 
wagons is maximised. We arp trying to see 
that the difficulties of the public sector are got 
over by giving them every assistance in 
returning the wagons to 

us rather than paying the demurrage. 1 will 
certainly take it up with my colleagues to see 
that our wagons are not delayed. We are more 
interested in getting the wagons utilised rather 
than collecting the demurrage either from the 
private sector or public sector. 

DR. BHAI MAHAVIR: I am asking 
pointedly whether you will evolve a system. 
He is avoiding that question. The persons 
concerned should be made personally  
responsible. 

SHRI T. A. PAI: We are trying to under-
stand what exactly are the difficulties, to get 
over those difficulties. We shall certainly get 
into the area of fixing responsibility for 
holding the wagons so that any Department of 
the Government does not pay demurrage to 
us. 

SHRI K. CHANDRASEKHARAN: The 
question emphasises the aspect of wagon 
.movement which leads to a great scarcity of 
wagons which our country as a whole is 
experiencing in every Railway Department. 
May I know from the hon. Minister whether it 
is a fact that the detention of wagons by 
industries in the public sector has led to the 
great wagon shortage that we are experiencing 
throughout the country which has, in turn, led 
to increase in prices? Are there other vital 
factors which are responsible for the shortage 
of wagons and would the hon. Minister go into 
them and see that the wagon movement is 
speeded up? 

SHRI T. A. PAI: Sir, there have been many 
reasons for detention of wagons. The need has 
gone up and the turn-out of wagons has also 
increased. Detention of wagons in both the 
public sector and private sector has also gone 
up. The conditions in the eastern sector were 
such that partly there was dislocation of 
traffic. That also was responsible for holding 
up the wagons. Every effort is being made to 
bring about the co-ordination of the private 
sector, he public sector, the customers and the 
trade to see that the release of wagons is done 
effectively. 
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SHRI LOKANATH MISRA: The public 
sector has been the greatest defaulter. Does 
the hon. Deputy Minister know what are the 
reasons for such delays in clearing the 
wagons? Since they are being made to pay 
demurrage charges, there must be some 
reasons behind the delay in the clearance of 
waguns. 

SHRI MOHD. SHAFI QURESHI:  I am 
getting the demurrage. 1 am not paying it. 
Those people who are paying, will be able to 
say better what are the reasons for paying the 
demurrage. 

SHRI T. A. PAI: Most of the demurrage 
comes from the Hindustan Steel and the 
reason is that every steel plant has its own 
method of transport of coal, iron ore and all 
that. We are now trying to see that uniformity 
is brought about so that the utilisation of 
wagons is more effective than what has been 
possible so far. 

DR. BHAI MAHAVIR: How much is paid 
by Hindustan Steel?   .    .    . 

SHRI KRISHAN KANT: Could the hon. 
Minister give the comparative figures in the 
private sector and the public sector? How 
much demurrage is paid by TISCO and how 
much is paid by the Hindustan Steel? I have 
got complaints that the private sector 
undertakings get preferential treatment in the 
allotment of wagons at local level. 

SHRI T. A. PAI: The utilisation of wagons 
in the private sector is certainly much more 
efficient. I am prepared to admit wherever 
there is deficiency. As to how much has been 
collected from the public sector and which 
public sector undertaking had brought us more, 
I have answered it. It is not correct to say that 
wagons are held up or given on priority to the 
private sector. In fact, every convenience is 
provided to the public sector and the 
deficiencies that have arisen shall certainly be 
removed. 

DR.  BHAI MAHAVIR:  It is not a so-
cialistic answer, Mr. Pai. 

MR. CHAIRMAN:  Don't interrupt your 
colleague. 
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MR. CHAIRMAN: No please. You are 

merely repeating. I won't allow this Next 
question. 

710. [The questioner (Shri Siiuram Kesri) 
was absent. For answer vide col. 40-41  
infra.] 

IRRIGATED   LAND   IN   
RAJASTHAN 

"711. SHRIMATI LAKSHMI KUMARI 
CHUNDAWAT; Will the Minister of 
IRRIGATION AND POWER be pleased to 
state: 

(a) the acreage of irrigated land at pre-
sent in  Rajasthan,  District-wise;  and 

(b) the acreage of land likely to be irri-
gated by the end of the Fourth Plan period? 

j[   ] Hindi transliteration. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND POWER 
(SHRI BAIJNATH KUREEL): (a) and (b) A 
statement is laid on the Table of  the  House. 

STATEMENT 

(a) A statement showing the district- 
: wise irrigated area (gross) in Rajasthan for 
I 1969-70,  the   latest  year  for  which   it  is 
I available at the Centre is attached. 

(b) It is anticipated by the State Gov 
ernment that the gross irrigated area at the 
end of the Fourth Plan in Rajasthan would 
be about 28.6 lakh hec. District?wise break 
up is not available. 

 


